IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF
OCTOBER-2020

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9548 0 66 66 0 0 1 1 9613
CIVIL SECOND APPEAL 2984 0 13 13 0 0 0 0 2997
EX. FIRST APPEAL 48 0 0 0 0 0 0 0 48
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28850 17 105 122 0 0 11 11 28961
CIVIL REVISION 623 0 5 5 0 0 0 0 628
CIVIL REVIEW 477 1 16 17 0 0 0 0 494
CUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 366 3 0 3 0 0 0 0 369
W.T. A 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 827 0 8 8 0 0 3 3 832
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 21 0 0 0 0 0 0 0 21
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 20 0 2 2 0 0 0 0 22
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8
SPECIAL APPEAL ( WRIT) 1727 56 0 56 0 17 0 17 1766
CIVIL CONTEMPT 3429 4 58 62 0 0 12 12 3479
CIVIL WRIT 58014 80 1281 | 1361 0 9 502 511 58864
00s 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 177 2 0 2 0 0 0 0 179
CROSS OBJECTION 972 0 0 0 0 0 0 0 972
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 108139 163 1554 | 1717 0 26 529 555 109301
CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20763 21 79 100 ] 13 71 84 20779
CRIMINAL REVISION 8891 0 68 68 0 0 11 11 8948
US 482 CR PC. 7945 0o | 458 |458| o | o | 150 | 150 | 8253
U/S 38 & 9 CR. P.C. 1926 0 | 1418 [1418| 0 | o | 1356 | 1356 | 1988
CR. CONT. PETITION 5 0 1 1 0 0 0 0 6
CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1
HABES CORPUS 91 22 0 22 0 21 0 21 92
CR.LTO A 840 1 34 35 0 0 0 0 875
CRLW 347 34 9 43 0 46 7 53 337
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTAL B 40812 78 2067 | 2145 0 80 1595 1675 41282
TOTAL A + B 148951 241 3621 | 3862 0 106 2124 2230 150583




OCTOBER—2020

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 831 7 36 43 0 6 19 25 849
REViSion o A 1912 0 27 | 27| 0 0 15 15 1924
MISC. PETITION 7103 0 375 | 375 0 0 99 99 7379
AT S 70 0o | s | 5] 7 68
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
vl e ArmicaTion 166 2 | 35 |3 o | 2 | 31 | 33 170
TOTAL -C 10082 9 478 487 0 8 171 179 10390
CRIMINAL TRANSFER PET. 66 0 0 0 0 0 2 2 64
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 66 0 0 0 0 0 2 2 64
TOTAL C+D 10148 9 478 | 487 0 8 173 181 10454
TOTAL A+B+C+D 159099 250 4099 | 4349 0 114 | 2297 | 2411 161037
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 18 0 0 0 0 0 0 0 18
STAY IN CENTRAL EXCISE APPEAL 10 0 0 0 0 0 0 0 10
STAY IN SALES TAX REV. 37 0 2 2 0 0 0 0 39
STAY IN CIVIL FIRST APPEAL 1361 0 54 54 0 0 1 1 1414
STAY IN CIVIL SECOND APPEAL 466 0 12 12 0 0 0 0 478
STAY IN CIVIL MISC. APPEAL 3827 7 63 70 0 0 0 0 3897
STAY IN CIVIL REVISION 179 0 4 4 0 0 0 0 183
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 47 0 6 6 0 0 0 0 53
STAY IN CMAP.. 10 0 0 0 0 0 0 0 10
STAY IN SPL. APPEAL (WRIT) 971 54 0 54 0 24 0 24 1001
STAY IN WRIT PET. 28846 71 1249 | 1320 0 3 468 471 29695
TOTAL -E 35776 132 1390 | 1522 0 27 469 496 36802
CIVIL MISC. APLN. 1278 0 39 39 0 0 1 1 1316
CIVIL MISC. CASE 3466 11 27 38 0 11 0 11 3493
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 48 0 1 1 0 0 0 0 49
CIVIL TRANSFER APPLICATION 60 0 6 6 0 0 0 0 66
TOTAL -F 4852 11 73 84 0 11 1 12 4924
TOTAL _E+F 40628 143 | 1463 [ 1606 | 0 38 470 508 41726
TOTAL- MISC. (C+D+E+F) 50776 152 1941 | 2093 0 46 643 689 52180
TOTAL A+B+C+D+E+F 199727 393 5562 | 5955 0 152 | 2767 | 2919 202763
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